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BEFORE THE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 249 12023 tEZ

News item on India's Sinking Islands appeared in the Hindu 19.03.2023.

BEFORE TH€ I.IOTARY FUBLIC

AT ADHAFINAGAR

DIST.-NORTH 24 PARGANAS

STATUS REPORT IN THE FORM OF AFFIDAVIT BY THE CHIEF SECRETARY,

GOVERNMENT OF WEST BENGAL.

Most Respectfully Sheweth

I, Bhagwati Prasad Gopalika, S/o Satyanarcyan Prasad Gopalika, aged about 59 years, by

faith- Hindu, by Occupation- Government Service, working as the Chief Secretary,

Government of West Bengal having office Nabanna, 325, Sarat Chatterjee Road, Howrah, ,

do hereby solemnly declare and say as follows:-

1. That, I am holding the post of Chief Secretary, Government of West Bengal and I have

made myself well acquainted with the facts and circumstances of instant case and have

gone through the documents and reports pertaining to the subject matter of the instant

Original Application. Hence, I am competent to affirm the instant affidavit before the

Hon'ble Tribunal.

2. That this affidavit is being affirmed in pursuance of the solemn Order passed by the

Hon'ble National Green Tribunal, Principal Bench dated 13.03.2024 wherein Chief

Secretaries/ LGs of Coastal StatesAjnion Territories were directed to file affidavit

disclosing the outer limit time within which the CZMP-ICRZP as per the 2019 Notification

will be finally formulated/revised and submitted to the Ministry of Environment,Forests

and Climate Change.
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3. That in compliance with the order of the Hon'ble Tribunal, the Institute

Studies and Wetland Management has reported that for the coastal

Medinipur draft CZMP maps, LULC (Land Use Land Cover), CZMP report have been

prepared and public hearing has been conducted. Earlier, this office had submitted draft

CZMP and Coastal Regulation Zone (CRZ) maps of Purba Medinipur to National Centre for

Sustainable Coastal Management, Chennai on 1310112023. After examination, UOBf'ACC

on 27.02.2023 made few observations and directed to submit a revised proposal. All the

observations made by MOEF&CC have now been incorporated and the revised draft CZMP

report, CR1 maps along with Shoreline Change Map and LULC have been sent to National

Centre for Sustainable Coastal Management, Chennai on 07th May,2024'

Copy of WBCZMA letter submitting revised draft CZMP,2019 of Purba Medinipur District,

West Bengal to National Centre for Sustainable Coastal Management (NCSCM), MoEF&CC

vide Memo No.40-EN/I-II-4/001-iiil20I3 Dated. 07.05.2024 is enclosed herewith and

marked as Annexure R/l.

4. That regarding the coastal district of North 24 Parganas, draft CZMP Maps, LULC (Land

Use Land Cover) and CZMP report have been completed. The expected date of submission

of draft CZMP to West Bengal State CoastalZoneManagement Authority is 30thMay,2024.

5. That it is further reported that regarding the coastal district of South 24 Parganas a draft

CZMP Map and CZMP report is under preparation and draft LULC (Land Use Land Cover)

is to be initiated. The expected date of submission to West Bengal State Coastal Zone

Management Authority is 3 lthAu gust, 2024.

6. That it has been stated that the expected date for completing the submission of CZMP of the

whole State to the Ministry of Environment, Forests and Climate Change is by the l't week

of October,2024.
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qffi#1. However, it has been stated that due to the announcement of General

Elections, 2024 andthe ensuing Model Code of Conduct, the Public hearing on

of North and South 24Paryanas Districts can be held once the MCC is withdrawn.

8. That it is to be kindly taken into consideration that the public hearing is to be held in

accordance to Environment (Protection) Act, 1986 giving wide publicity vide advertisements

in newspapers and keeping the draft CZMP in public domain for a minimum period of thirty

days. These actions can only be initiated after 04.06.2024, when the MCC is withdrawn.

After conduct of Public Hearing and incorporation of the suggestions received, the Draft

CZMP,2019 will be placed before the Steering Commiuee for approval.

Copy of the status Report of IESWM is annexed herewith and marked as AnnexureRl?,

That the reply is true to my knowledge and belief, which I derived from the office record.

WF4-^ t^- 3 /"'Y*w
DEPONENT

VERIFICATION

I, Bhagwati Prasad Gopalika, Chief Secretary,Govemment of West Bengal do hereby

solemnly affirm and declare that the contents of the report in the form of affidavit are true to

the best of my knowledge and belief. No part of the Report is false and nothing has been

concealed.

Y'day ofMay,2024.Verified at Kolkata this J0

t/^41/"*'4' 
- l* A tuYu'lQ-

d. cHnuDHuR'l
* NCTI\F.Y *

GOl'/7: $,s it\fD'A
RegrJ, ?''!q."S58*l/0S
Bidhannagar Court
Dist.-North 24 Fgs'
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WEST BENGAL STATE COASTAL ZONE MANAGEMENT AUTHORITV
IESWM, DD-24, Sector - 1, Salt Lake, Kolkata - 200 064

Tel: (033_1 2334-10?Q
FAX: (033) 2335-0271

E m a i I - ",1i[*il:;;-fi ;iS:Si *i_l_1,;* J":,..*. i-;

W e b s i t e : :rf.r:.u- ri: jrlij.:i.i li.l"lj. i.iir*, l 
j, i-:i.{j,:, i i :,:. i :

Date oV/drf zaz{Na tl 0 -trN/T-il-4/00 1 -iiil20 1 3

'l'hc [)irector
National Centre for Sustainable Coastal Management (NCISCM)
Ministry of Environrrrent and Forests, Govt. of India
Anna University Campus
Clhennai -"600 025

SubiSubmission of revised dtaft Coastal Zone Managernent Plan (CZMp) ancl Coastal
Regulation Zone (CRZ) maps for Purlra Medinipur District, West Bengal.

\1adam,

This office had earlier submifted draft Coastal Zane Management plan (CZMp) and
Coastal Regulation Zone (CRZ) maps for Purba Medinipur District to National Centre for
Susta.inable Coastal Management (NCSCM), on 13/01/2A23 far necessary approval.

A er examination, MoEF&CC vide its letter no,. tA3-l2llZlZAZl-lA, III (E-153024)
<lated 2710212t)23 rnade I'ew observations with a reqlrest tb inoorporare the isspes ancJ subrrrt ir
revised proposal.

Preseutly, ali the observationi made by MoEF&CC have been incorperrntecl and the
revised draft CZMP report, CRZ maps for Purba Medinipur district along with Shoreline Change
Map ancl LULC are submitted herewith for kind corrsideration anclnecessary approval.

Hncl: As above

Yours faithfullv,

llutftrllv r t r-t'
Additional Chief Secrerary

DateNo -EN/T-II-4/)U-iii/2013

Copy forwzuded fbr kind infornration to,

I Smt. [",eena Nandan, Secretary, Ministry of] Errvironment, Forest & Clirrate Change, (iol
2 Dr. H. Kharl<wal, Scientist, Ministry of Environfilent, Forest & Ctimate Change, Indira

Parayavaran Bhavan, .lorbagh, New Delhi .- I l0 003.

f)K.u L
Additiorral Chief Secrotar.v

qb
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STATUS NOTE

on

for West Bengal

Agency

IESWM

PLS. NOTE:-

(4)

KEY:-
(1)

\t)
t5/

(1) The tentative dates for submission of draft cZMp , z}1gto wBSCZMA as reportedby IESWM are mentioned above in the last right column.(2) However' due to the announcement of the General parliamentary Electio ns 2024and the ensuing Model Code of Conduct, the Public Hearing on draft CZMps ofNorth and south 24 parganas Districts can onry be herd once the Mccis withdrawn.
(3) The public hearing has to be held in accordance with the Environment(Protection) Act, 1986, giving wide publicity vide advertisements in newspapersand keeping the draft CZMP in public domain for a minirnurn period of thirtydays' These actions can now be initiated onry after 04.06 .2024, when the MCCis withdrawn.

After Public Hearing..and after incorporating the suggestions received there, theDraft cZMp, 2o1g wiil be praced before the iteering A;riuee for approva,.

I'TI!tj\u| - 
,1,'l:l:"^ 

"j 
rl:'r?nTntar studies and wettand ManasementNCSCM * Nationar Centre for sustainabre Coastar Mana\f'"nt Chen

By 1" week of
Oct,2024

i ;,1 1i'i i 
"it 

i T il C l- f ru,',"ll f:t* ti t,ri fi hi I li L S'iU t i ir:i3
,ir i', i i:?',/irjil T i-h l"J ii ir4.fiiii.,t{i fi {i.t i; i,l T

J i ;-) .:i:.'i, ll **lcr- [" $;:l.i ]_a],,:*

CZMP-2A19 Status
Expected Date
of Submission
to WBSCZMA

Expected Date
of Submission to

MoEF&CC

South 24
Parganas

Purba

Medinipur

a. Draft CZMp map
completed
b. Draft LULC compleied
c. Draft CZM7 report
completed
d. Public Hearing
completed.
e. Revised Shoreline map
due from NCSCM

By 30th April,
2024

North 24
Pa rga nas

a. Draft CZMp map
completed
b. Draft LULC completed
c. Draft CZM? report
completed
d. Revised Shoreline map
due from NCSCM

By 30th May,
2024

a. Draft CZMp map
ongoing
b. Draft LULC to be
initiated
c. Draft CZM? report
ongoing. Revised Shoreline
map due from NCSCM

By 31st August,
2024

LULC - Lanci Use Lanci Cover.
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